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STATEMENT RE. CEASE-FIRE AND

OTHER MATTERS.

o TR wAET wifgmr (W
T[I) . G FEITT, W STEEQ 7
Lo

wogm REEE: Wit wr afar 3
WHT TATH & 15 T4 {170

To T wAIFT Aifgay . 41, @A
g
The Prime Minister and Minister
of Alomic Energy (Shri Lal Bahadur
Shastri); [ place on the table of the
House a copy of the Seccurity Council
resolution dated the 20th Sepwmber,
1865, relating to the current confliel
between India and Pakistan—a con-
flict which commenced on the 5th
August, 1965, when Paklstan launch-
ed a massive atlack on India by send-
ing thousands of armed inflltrators
across the cease-fire line in our State
of Jammu and Kashmir. [Placed in
[Library. See No. LT-4932/85].

As the Hon'ble Members would
gee, the Security Council bhad de-
manded that both Governments
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should order a cease-fire effective
from 12-30 pm. Indian Standard
Time today, the 22nd September,
1965. On the question of cease-fire,
the views of the Government of India
were  stated in detail and without
any ambiguity in my letters of Sep-
tember 14 and 15, 1965, addressed to
the Secretary-General. As stated in
these letlers, the Government of
India had clearly accepted that they
would order a cease-fire without any
pre-conditions on being informed
that Pakistan had agreed to do the
same. On receiving the Security
Council resolution, therefore, we sent
4 communication to the Secretary-
General, in accordance with our ear-
lier stand, informing him that we
would be prepared to issue orders
for a simple cease-fire effective from
the appointed time and date, provided
Pakistan agreed to do likewise. A
copy of this communication is also
placed on the Table of the House.

Throughout yesterday, there was no
further message from the Secretary-
General, but in the early hours of
this morning we recelved a message
from him advising us to order a uni-
lateral cease-fire in compliance with
the relevant provisions of the Secu-
rity Council resolution, with the pro-
viso that our troops could fire back
if they were attacked. This, of course,
was entirely impossible. In a battle
which is continuing, it is just not pos-
sible for one side to ask its soldiers to
=top firing, leaving the other side free
1o continue its operations. Our re-
prescentative at the United Nations
was, therefore, instructed to inform the
Secretary-Genera)] accordingly.

A further report was received a
short while ago that at the request of
the Foreign Minister of Pakistan, an
emergent meeting of the Security
Council was convened, at which an
an~~un~rment was made, on behalf of
Prokisten that they also had agreed to
imsue orders for a cease-fire and ces-
sation nf hostilities. From our side,
the requisite orders are now being
ineued to our fleld commanders to
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effect a complete cease-fire by 3.30
a.m. tomerrow morning.

The Security Council Resolution
refers to other matters which will re-
quire  consideration bsequently.
However, the policy of the Govern-
ment of India in regard to matters
which are of vital importance to us
and which relate to the present con-
flict, has been stated by me on more
than one occasion on the floor of this
House and also in my recent commu-
nications to the Secretary-General

I do not propose to go into any fur-
ther details at the present stage. De-
tailed discussions will have to take
place and there would have to be a
fuller study of the problems to which
1 have just referred. For this pur-
pose, our represcntative at the United
Nations will keep himself available
to the Secretary-General.

There will now be a cessation of
hostilities, Peace is good, However,
there is still a threat from the Foreign
Minister of Pakistan, which he held
out today, while speaking in the Secu-
rity Council. We have, therefore, to
be very watchful and vigilant,

The nation hag recently been going
through its greatest trial. The times
have been difficult but they have serv-
ed a great purpose. The whole world
knows now that the people of India—
Hindus, Muslims, Sikhs, Christiana,
Parsees and others—constitute a unit-
ed nation with a determined common
will  and purpose. On  the
battle front, the supreme sacrifice hax
been made by the members of all
communities who have shown that
they are Indians first and Indians last.

To our armed forces, 1 would like
to pay on behall of this Parliament
and the entire country. our warmest
tributes, By their valour and hero-
ism, they have given a new confldence
to the people of India. Those whe
have lost their beloved on the battle
front, have made 2 contribution to the
preservation of our independence
which will never be forgotten by a
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grateful nation. Their sorrow
their pride are shared by
country.

Mr. Speaker, Sir, 1 would now
seck your permission to express to all
the members of this august House, to
all the politieal parties in the countrv,
to the leaders of public opinion, of
labour organisations, of business and
industry, and of many other volun-
tary associations, my feelings of the
deepest gratitude. In the hour of
trial each one of the 470 million
people of this country stood up shoul-
der to shoulder to meet the challenge
to our freedom.

and
the whoie

I should like to inform the House
that on 18th September, 1965, I re-
ceived a message from Mr. Kosygin,
Chairman of the Council of Ministers,
USSR, offering his good offices for
bringing about improved relations bet-
ween Indin and Pakistan. Mr. Kosy-
gin is impelled by noble intentions
No one can ever contest the view that
ultimately India ang Pakistan will
have to live together as peaceful
neighbours. We cannot therefore say
no to any efforts, which may help to
bring about such a situation, made by
those who are sincere and genuine in
their feclings of goodwill and friend-
ship. 1 have, therefore, informed
Mr. Kosygin today that we would
welcome his efforts and good offices.

I would also like to give the House
some further details about the tragic
accident in which the other day, we
suffered a grievous loss. Investigations
conducted on the spot show that the
aireraft in which Shri Balvantray
Mehta was travelling, was shot down
by a Pakistani plane. The marks on
the fusclage establish that gun fire
had been used. Preliminary investi-
gations by the Air Force authorities
who also have visited the scene con-
firm that the aircraft was shot down
at a low height. The ammunition re-
covered at the site of the crash also
proves that the attacking aircraft was
a Pakistanj plane, That a non-com-
batant civilian aircraft should have
been shot down in this manner is one
of the most inhuman acts which we
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must all deplore and condemn. Shri
Balvantrayji, his wife and the others
who were travelling with him have
laid down their lives at the altar of
the freedom of the country. Their
names will remain enshrined in gur
memory.

We are still faced with the Chinese
ultimatum. The House is aware that
almost at the same time when the
Chinese Government announced the
extension of the time-limit of the ul-
timatum to India by 72 hours on Sep-
tember 19, their troops started pro-
vocative activities at several poinis of
the border. On the Sikkim border,
about which the Chinese have been
making baselesg and threatening alle-
gations, the Chinese troops crossed the
well-known and delimited boundary
at Dongchui La and Nathu La on 20th
and 21st of Seplember  respectively.
They fired al our observation posts
They have tried also o intrude into
our other terrilories. Qur armed
forces have clear instructions to repel
the uggressor.

Yesterday, we scnt a reply to the
Chinese note of September 20 in which
India was alleged to have intruded
inte Dum Chale and committed arm-
cd provocation. The Chinese charge
was rejected os a fabrication and a
cover-up for the Intrusion and firing
at Tsakur to which I have referrcd
a little while ago.

The House is aware that on Scptem-
ber 18, the Chincse Government sent
us a note coached in unbecoming lang-
wage, extending the period of the ylti-
matum, making demands for destruc-
tion of military structures etc. A copy
of our reply has been placed on the
table of the House together with
copies of lwo other notes we sent yes-
terday. Regarding the so-called mili-
tary structures we have already told
the Chinesc Government that if after
joint inspection any structures are
found on the Tibetan side of the border
there can be no objection to their being
demolished. 1 have been tnld that
Ching has announced that some of
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these so-called structures have been
destroyed by our troops while withe

drawing, All this is a product of
their imagination.

1 must tell the House that we view
with grave concern the Chinese acti-
vities on the border and the armed
intrusions into our territory. We have
urged the Chinese Government in our
note of September 21 replying to the
Chinese note of September 19 to fore-
sake the path of belligerence and inti-
midation and to return to the path of
peace and reason in its rclations with
India. 1 hope that even at this late
hour China will respond to this eall
ang prevent a major crisis.

We do not know what the Chinese
will do next. We have, however, to
remain vigilant all along the frontier.

There are times of the greatest trial
for the nation, but the people all over
the country are now ip that mood
which alone ensure the preservation
of country’s freedom. We may have
to face many ups and downs, but I
know the people have stecled them-
selveg intp a resolve to meet cven this
bigger challenge. On our Armed forc-
es, there may be a heavier responsibi-
lity. I have no doubt that they are in
good spirits,. We have no intention
of under-estimating the gravity of the
sltuation. But we have resolved firm-
1y to meet this challenge to our free-
dom.

Some hon. Members rose—

Mr. Speaker: If the House desires,
I can allow a few questions, one ques-
tion to cach party.

Several hon. Members: No, questions
now.

Shri Raghunath Singh (Varanasi):
No questions today.

WMo Trw wge wifgar: g
wERT, AT quA ¥ a7y & mq
STEEYT FT FOT WG H A T@ATE |
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weau wgvaT : wHT F wATAl A7
A AT
Wo I WAYET Wfgar: wemer
agiza, w9 #faue #1 4T 105
FrETa 3 % ey
“In other respects, the powers,
privileges and immunities of each
House of Parliament, and of the
members and the committeeg of
each Houses, shall he such " as may
from time {o time be defined by
Parliament by law, and until so
defined, shall be those of the
ITouse of Commons of the Parlia-
ment of the United Kingdom..."
a & o1 24T § 1 w9 wAT Ag §
f§ magg I @A AT aw &
o AT gV F gt § wan wfawre
oY+ g1 fawarfae 2, s as gurdr
T 7y gy A1 ® AL A @Y I
g AW A% 3T ITIT F SAATC
T A1 gAAT FT A AW ¥ IarTEH
frmar g 1 s gafey & oo &
i A dE oaer F §9 I
Ta g
qa ¥ qgy A oy # el #
AF @WY FTQF ITFE 3T o
4g V1S WEA aF FFTE o 9§ ¥ |
wt 7, 1940 W fre1 1 AT T QA
@ Iw o, wiA T g A ¥
gu 77 W1 0% eqa FEaTy A et
oS A TEIT 9T HAT AT A7 S IH 9L
Tga ge @ | & waEt @t OF e
IH T TE FTHATTE | A wEw FAA
g g i wifs awr e
TS IAF HE A A | AFFA AL
et qay § W fF amsan
o g 7HICRE 8, 1940F). ...,

wegw WEWT : TE AT A1 W F
wHdz § IF ¥ aUE FW & fad
o fagnd 3 W@ &1 W9 AT A
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T F § ug 199 WEEW A 8
T | 59 grEE & qEr g% & oA =@y
FEIE & E ) Wl gEwer O
aifgn e FEE @t W aew &
¢ g T fF @ gEt grew A @i
frm g ag g aec T T &1

Wt wq fomd (57) : a7 fiar-
fasre #1913 FEA & | TEW T O
ifwrg |

Shri 5. M. Banerjee (Kanpur): The
House had never decided that there
should be no discussion.

oW W
dq adrdr

o W wAge wifgar ;& ¥
HITH! IXEIW TG KL AT & | QTR
ag wfreT agf & i wmy gl w5t
QT § F | qr AIgE @ &
o9 T HAT ®T FKIE HAT @G,
wife aro # ferar §

¥ 7 gram A

‘defined by Parliament by law'.

T aEg H A1 ATOET AT § AR )
wfeg ggma ¥ 3T o ot fadrenfiere
A & T qraeg # & ST A A% aWr
7 TEEIOT AYTE GIHA @A 61 wfiere
@ g

weaw wgew ;a7 a favr-
fagrT Mgy & 1 ag T19 w wfuww
g ?

¥Mo T wATgT Wfgm ;o7 et
favprfasre @ew fam o ...

Shri U. M. Trivedl (Mandsaur):
When the Prime Minister had sent
out this message and when he had
called all the leaders, it was agreed
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that we would not usk any questions
on this matter. That is why we all
have kept quiet. His leader was also
present then,

o W wAT Aifgar : 97 7
T WO G G A I 7 G FwA
& fF wow S qgAv faw a9 Ty 2,
3t g & T =5y 99 fawe
w=a %, Wifs Tg g omF Al
¥ fau wt #F a9 gei, g % T
TR wew g1 wrm 9 7w T & e
T ¥FT & g, A fAr owae &
grr 7 fast 9 agw & gro s T
A AT E 19 TF WET A g
faw ferrs & ¥ & srTet 93 T gATT
TEAT 47 FAFT AT ¢ D = s
ofaariz” g wdd) F aiariz w5
fora 2, W gt faw famm som
¢ fergema #r A | w7 o R g
ZW A7 wrfierT giF, W1 g ¥ sqrar
WATETT Semd ®EIET Wi g0, FEiE
il F@y F1 AW A9 W &
A & TR WUET MW AT &
AL H F RGN AGAE L

weqm wgram ¢ & & ara faan fF
agi S wEw W F g, IEER
ez ot fan grm, 99 @ oY
T8 &, 3R o1 fofeqa o T
fF gi | W agr gEATH A & o
& ag W ¥ g T 1 and g fe
Fagi Sy v wheA & 5 oo £ fe
ITH qE F § gw A Far w4
gEqre & g1 W g fxogw dar
FT gwd g, Afea gw 9T g
qra=st A1 AE g A fE e 3R
feggom fFm fag for gt dremard
gs @ gu W o far @ ey
FAREC L LI T QU
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Shri S. M. Banerjee: When should
we discuss?

Mr. Speaker: That is 5 different
thing ultogether.
Shri 8. M. Banerjee: Is this Lok

Sabha or Parlok Sabha that we should
discuss it post-mortem? (Interrup-
tions).

Shri Kapur Singh (Ludhiana): 1
protest against this.
oA WY m & WG |
# 78t ¥7 g%l fE g oA @9 |
oos fAm ag owEmE @wr gRf AT
g F fog ot g wwoawr g

Q% ATAATY §TED . ATT §F A
AT G917 AES £

weqw wEET oSt K O ogAr g
FAH WL ATEZ WTE WTET ARl g |

st oy fomd : 3% SEgTw At
qA #faw o

weuw WY IIEIT 8 ORI
FATT AE EET ) IEE qH T AER
faerfy 7

Mo W wART wifgar @ =i
e difae

O AERT ;IR § FE
FITET ALY EOI 1 K A WO ATATHE
g Ferar

o T wATET Aifgm :
& AT

v "giea : §7 ga faar
a9 € caTgE WIE WET g £
1554 hrs.

The Lok Sabha then adjourned till
Ten of the Clock on Thursday, Sep-
tember 23, 1965 Asvina 1, 1887 (Saka).
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